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MINISTRY OF LABOUR AND EMPLOYMENT
CORRIGENDUM
New Delhi, the 15th July, 2026

G.S.R. 629(E).— In the Code on Wages (Central) Rules, 2026, published in the Gazette of India,
Extraordinary, Part II, Section 3, Sub-section (i), Issue No. 309, vide No. G.S.R. 343(E) dated 8th May, 2026, in page
39, in line 22 for “the Code on Wages” read “the Wages”.

[F. No. P-11023/03/2025-WC]
TEJASWI S. NAIK, Jt. Secy.
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